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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF FEBRUARY 2019
Backlog .
sl. Nature E:!ea:‘:ag I?:atﬁ{g: gu:vll';i Restored F?easctigrne%:! Total Déi‘::;?l Transfer Dlé"j rnr?;\ltin :I‘otal Pe.:‘:it:s';cy
No. 01 .71’2. ‘;r(lm the fresh | Cases | Cases/Con | Institution Convert Cases Maonth Disposal as on
cases .vert Cases Cases 28.02.2019
MAIN CIVIL CASES .
1 (WP 192 3 3 27 27 168
2 |wA 474 87 3 90 112 112 452
3 |wpC 4508 442 9 451 312 312 4647
4 |WPL 553 34 1 15 50 25 25 978
5 [WPS 10952 808 12 820 696 696 11076
6 |WPT 389 8 2 10 16 16 383
7 |WPCR 1030 80 1 1 82 77 77 1035
8 |WPPIL 57 8 1 9 10 10 56
9 jwp227 1003 87 1 83 22 63 85 1006
10 |WPHC 3 4 ' 4 3 3 4
A |[TOTAL (1to 10) 19561 1558 33 16 1607 22 0 1341 1363 19805
1 |FA 2903 47 15 62 i 56 57 2908
2 |FAM 672 28 7 35 2 14 16 891
3 {S5A 6086 70 9 79 1 152 153 6012
4 IMA 288 11 2 13 7 T 294
5 |IMAC 6813 195 4 1 204 225 225 6792
6 |CR 252 12 12 4 4 260
7 |MCC 373 9% 5 104 2 108 110 367
8 |COMP APPEAL 4 - 0 0 4
9 |COMP PET 18 0 0 18
10 |EP 6 2 2 0 8
11|TPC 48 11 11 4 4 55
12 [CONC 0 _ 0 0 0
13 |CONT 754 93 93 66 66 781
14 |ITR ' 3 ¢ 0 3
15 ITA 4 0 0 4
16 |CEA 0 0 0 0
17 {CER 0 0 0 0
18 {ARBA 123 1 1 3 3 121
19 JARBAP 3 1 1 3 3 1
20 |ARBR 24 3 3 0 27
21 |TAXC 169 10 2 12 3 3 178
22 |REVP 193 20 20 17 17 196
B |[TOTAL (1 to 22) 18736 607 44| 1 652 6 0 662 668 18720
TOTAL (A+B) 38297 2165 17 17 2259 28 0 2003 2031 38525
MAIN CRIMINAL CASES
1 |CRREF 4 1 1 -l 0 5
2 |CRA 13886 185 185 1 127 128 13943
3 [CRR 4970 141 5 146 203 203 4913
4 |MCRC 823 681 681 7 786 793 711
5 |MCRCA u/s 438 CrPC 230 151 151 1 168 169 212
6 {CONTR 8 0 0 8
7 |CRMP 3175 235 4 239 2 347 349 3065
8 {TPCR 12 3 ' 3 1 1 14
9 |ACQA 1926 126 126 7 7 2045
C |[TOTAL=(1t09) 25034 1523 9 0 1532 11 0 1639 1650 24916
GRAND TOTAL{A+B+C)
OF MAIN WRIT, CIVIL & 63331 3688 86 17 3791 39 .0 3642 3681 63441
CRIMINAL CASES
PENDECNY INCREASE
CNY INCREASE/ | 63331 INCREASE {+110) 63441
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